
 

(AMIT SETH)
JUDGE

IN THE HIGH COURT OF MADHYA PRADESH
AT GWALIOR

EP No. 6 of 2026

CNR No.: MPHC030287422026

(DEEPAK BELPATRI AND ANOTHER Vs GHANSHYAM SINGH AND OTHERS )

 
Dated : 16-10-2026

Shri Jitendra Sharma - Sr. Advocate with Shri Ravi Choudhary & Shri

Manoj Upadhyay - Advocates for the petitioners.

Heard on the question of admission.

Issue notice on I.A. No.10128/2026, as well as on the petition, to the

respondents on payment of process fee within a period of seven working

days through RAD as well as ordinary mode.
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